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PAPERS LAID ON THE TABLE
(i)and (ii) REPORT (1953) AND FINAL

REPORT OF THE TARIFF COMMISSION ON
THE TITANIUM DIOXIDE INDUSTRY

1985

(ili) GOVERNMENT RESOLUTION No.
8(10)-T.B./52, DATED 9TH DECEMBER
1953.

THE MINISTER FOR COMMERCE (SHRI
D. P. KARMARKAR) : Sir. | beg to lay on the
Table a copy of each of the following papers
under sub-section (2) of section 16 of the
Tariff Commission Act, 1951:—

(i) Report (1953) of the Tariff
Commission on the Titanium Dioxide
Industry (incorporating Corrigendum and
Revised Appendix V).

(i)  Final Report (Letter  No.
TC/ID/E/89, dated the 12th November
1953) of the Tariff Commission on the
Titanium Dioxide Industry, attached to the
first Report cited at (i) above.

(iif) Government Resolution No. 8(10)-
T.B./52, dated the 9th December 1953.

[Placed in the Library, see No. S-201/53
for items (i), (ii) and (iii).]

STATEMENTS SHOWING ACTION TAKEN ON
ASSURANCES, PROMISES AND UNDERTAKINGS
GIVEN DURING THE SECOND, THIRD AND

FOURTH SESSIONS OF THE COUNCIL.

THE MINISTER ForR PARLIAMENTARY
AFFAIRS (SHRI SATYA NARAYAN SINHA) :
Sir, | beg to lay on the Table the following
statements showing the action taken by the
Government on the various assurances, pro-
mises and undertakings given during the
sessions shown against each: —

(i) Statement No. VII—Second Session,
1952, of the Council of States. [See
Appendix VI, Annexure No. 82.]

(ii) Supplementary Statement No. VI—
Third Session, 1953, of the Council of States.
[See Appendix VI, Annexure No. 83.]
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(iii) Supplementary Statement No. |—
Fourth Session, 1953, of the Council of
States. [See Appendix VI. Annexure No. 84.]

RESOLUTION RE APPOINTMENT OF
A COMMISSION TO INQUIRE INTO
THE CONDITIONS OF THE INDIAN

LANGUAGES—continued

MR. CHAIRMAN: We proceed to Mr.
Rama Rao's Resolution moved on 27th
November 1953. Mr. Mahanty.

SHRI S. MAHANTY (Orissa): Mr.
Chairman, | rise to lend my conditional
support to the Resolution. It will. | think, be
helpful if I let the House know my condition
before | proceed further. My condition is the
deletion of all the clauses and subclauses
excluding sub-clause (iv) of clause (2).

THE DEPUTY MINISTER FOR NA-
TURAL RESOURCES AND SCIENTIFIC
RESEARCH (SHRI K. D. MALAVIYA) : Sir,
the hon. Member is not audible.

SHRI'S. MAHANTY: What this Resolution
suggests is the setting up of a Commission
and its terms of reference; preparation of
standard dictionaries of words, phrases,
idioms, proverbs and usages incorporating
therein such words, phrases, etc. from Indian
and foreign languages as may be found
useful; then, the preparation of books of
quotations; preparation of authoritative books
on grammar and rhetoric; and preparation of
school text-books and basic vocabulary
books.—

MR. CHAIRMAN: When you put
questions you speak loud, but when you
make a speech you speak low. Come forward
and speak by the side of your leader.

(Shri S. Mahanty came forward accordingly.)

SHRI S. MAHANTY: The Commission
will also be required to report on simpler
methods of teaching classical and Indian
languages; study of
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[Shri S. Mahanty.] the comparative
philology of the Indian languages; reform of
the scripts; a fresh linguistic survey of India;
and methods of co-ordinating the efforts for
the improvement of the Indian languages. Sir,
my only comment on this Resolution would
be "If wishes were horses, even beggar would
ride."

Now, coming to the merits of the
Resolution, what is the intention behind this?
The hon. the mover of the Resolution wants
the extensive development of the Indian and
the various provincial languages on modern
lines. But, it should be borne in mind that a
language is not an end in itself; it is a means
to an end, the «nd being expression of one's
thoughts, through the development of
literature. As the House knows, the develop-
ment of language and literature cannot be
made to order. A language develops as its
literature develops; our vocabulary is made
richer as our literature develops, and the
literature develops as the society develops and
as its mental horizon develops. The
development of literature, therefore, is
inevitably linked up with the development of
the society. Therefore, the passing of such
resolutions is neither going to help the
development of language nor literature, While
millions of our countrymen are just dying of
hunger and withering away in starvation,
while unemployment is raging in the land and
is at its peak, it is idle and futile to expect that
language and literature will develop under the
aegis of the Government. Sir, |1 would also go
further and oppose this Resolution. My friend,
the hon. the mover of this Resolution, must
have known that it took 30 years for Sir
George Abraham Grierson to conduct the
linguistic survey of India. He started in the
late nineties of the 19th century and
completed his work in the late twenties of the
20th century. So it took 30 years for a single
man to conduct the linguistic survey of India.
Now it will take a century for any committee
constituted of mor-
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tal human beings to cover all these terms of
reference.

SHRI RAMA RAO (Andhra):

Please read the language.

SHRIS. MAHANTY; My friend, Sir, would
further remember that when Sir George
Abraham Grierson took up that task, he had
excluded Madras and Hyderabad from his
survey because it was simply impossible for a
single human being to conduct all these
researches. My friend would also like to be
reminded that one of the leading spokesmen
of the party to which he belongs, in the year
1948, in an University Convocation Address,
said, "My only culture is agriculture.”" So with
that cultural tradition, with that equipment,
with that appreciation of the cultural values of
India, my friend seriously believes that all
these objects will be attained by the party in
power. Therefore, Sir, as | have said, if
wishes were horses, even beggar would ride.

Now. Sir, as regards the other items, they
are very desirable objectives no doubt. But we
are going to have our linguistic States. And
most of the universities are linguistic uni-
versities. |, therefore, suggest that this task
should better be left to them. | am in fact
against the idea of setting up a Commission
because it will mean importing a few more
experts under Point Four. Ford Foundation or
U.S. Foundation, and they will have another
merry-go-round in India not excluding Jammu
and Kashmir. And then some questions will
be asked as to what the Commission has been
doing and my hon. friend Mr. Malaviya will
be cursing us all the while. The report will
never be published and good money will be
wasted over this Commission but nothing will
come out in the end. Sir, when Sir George
Abraham Grierson took up this task, he did
not depend very much on the spoon-feeding
of Government. Of course, the Government
gave all the help to him. Similarly, | would
like very much if such scholars were to come
forward and | am sure
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the Government would never hesitate to
render them all possible help. This is a very
difficult task and is beyond the capacity of
any Government and no Government can do
it unless proper men are there to execute the
job.

Commission on

And then, Sir, there is another suggestion
that there should be preparation of
authoritative books on grammar and rhetoric.
| quite agree that we should have authoritative
books on grammar and rhetoric. But, Sir,
literature does not depend on grammar;
grammar follows literature. We must have
that spirit. Where is that spirit? We must have
that freshness and vitality of mind and that
iconoclastic attitude. Where is that? A
country which is now nourished on blind faith
and hero-worship cannot have that freshness
and that vitality. It lacks that creative spirit.
Thus the Resolution may be of considerable
academic value, but it is definitely not going
to render anything concrete.

SHRI ABDUL RAZAK (Travancore-
Cochin):  What, according to the hon.
Member is the function of grammar in
literature?

MR. CHAIRMAN: Let us not get into
discussion on grammar and literature.

SHRI S. MAHANTY: The
of grammar is...........

function

MR. CHAIRMAN: No, no. You follow the
argument.

SHRI' S. MAHANTY: Sir, as | have said
earlier, | support with all my emphasis the
hon. Member's suggestion for setting up a
Commission which will conduct a fresh
linguistic survey of India. And | would have
liked very much if he had just given the terms
of reference for that linguistic survey. As |
have said, Sir, the work of linguistic survey is
a monumental work, a stupendous work. The
man who has spent 30 eyears of his life  on
this work has
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given a new span of life to two lite
ratures, viz., Assamese and  Oriya.
Probably in those days anthropologi
cal research did not advance to that
extent which would have given a lan
guage to those tribal people, who liv
ed in a linguistic no-man's land. Sir,
I will invite your attention.................

(Time bell rings.)

I will just finish, Sir, in three or four
minutes.

MR. CHAIRMAN: You took five or six
minutes that day also.

SHRI'S. MAHANTY: Yes, Sir. | will finish
in two minutes. | was saying that we must,
since we have become free, since we have
accepted the principle that everyone should
be allowed to develop in his own way,
according to his own genius, according to his
own tradition, give a language to those, who
are today living in a linguistic no-man's land
and do not find an opportunity to develop in
their own way.

Sir, 1 will invite your attention to the
Munda branch. Thanks to the present party in
power; we have got no clear idea as to the
tribal population of India. So | rely on the
1921 census. According to that census the
Munda branch had 20 languages and dialects
and the < total Munda-speak-ing population
was 39,73,873. Are we going to give them a
language or not? They have got no script. So
they can never be expected to develop or
expand themselves if an alien language is
imposed on them. Therefore, Sir, what |
would like to suggest is that such tribal
dialects should be rationalised. We should
give them a script and a language.

(Time bell rings.)

Sir, 1 will just conclude. Therefore, Sir, |
give my support to my hon. friend's
suggestion for conducting a linguistic survey
of India, which will give a new life to those
unhappy millions who are living in a cultural
no-man's land.
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Dr. P. V. KANE (Nominated): Mr.
Chairman, | rise to support the Resolution.
When this Resolution was moved a fortnight
ago, | intended only to vote in its favour but
not to speak.

1was a fresh Member at that time
having been sworn only the day pre
vious. Since that time | have been
listening and learning in order to ac
custom myself to the atmosphere of
this body. And | feel now that |

may have to make some contribution,
however humble, to the debate on this
important question.

There appears to be some misun-
derstanding about the scope of the Re-
solution. All that the Resolution wants is a
Commission with certain instructions on two
points. The first is that the Commission is to
be instructed to conduct an enquiry into five
matters.

2 P.M.

And secondly it is to report on five other
matters. It may report that no fresh enquiry or
linguistic survey may be undertaken or it may
report that a linguistic survey should be
undertaken. | don't think that any condition is
being imposed upon the Commission, and this
is a very important matter.

ProF. G. RANGA (Andhra): The whole
terms of reference are given here.

Dr. P. V. KANE: We have got a
Constitution and in that Constitution, article
351 calls upon the Government to develop
Hindi, and the principles are laid down later
on in the article. Therefore, this is a very
important matter. | am not familiar with what
Government has done, but so far as | can see,
nothing has been done by Government to
implement the very reasonable and noble
sentiments about the national language put
down in article 351 of the Constitution of
India. We have decided that Hindi of a
particular kind shall be the national language
of the country. Again, some hon. Member
said that Hindi,
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which is a regional language, is going to be
the national language, but that is not at all
correct. In the Eighth Schedule, Hindi is given
as a regional language which is different from
Urdu which is at No. 14 in the Schedule. In
article 351, Government is asked "to promote
the spread of the Hindi language, to develop it
so that it may serve as a medium of
expression for all the elements of the
composite culture of India and to secure its
enrichment by assimilating without interfering
with its genius, the forms, style and
expressions used in Hindustani". Therefore,
under article 351 and the Schedule, Hindi,
Hindustani and Urdu are different,, and the
Hindi which is a regional language is not
supposed to be the official language of the
whole of India. That is not the idea. | may
perhaps here read article 351 of the Constitu-
tion, as Members may not have the-
Constitution just now in their hands. The
article says:

"It shall be the duty of the Union to
promote the spread of the Hindi language,
to develop it so that it may serve as a
medium of expression for all the elements
of the composite culture of India and to
secure its enrichment by assimilating
without interfering with its genius, the
lorms, style and expressions used in
Hindustani and in the other languages of
India specified in the Eighth Schedule, and
by drawing, wherever necessary or de-
sirable, for its vocabulary, primarily on
Sanskrit and secondarily ou other
languages."

All these are to be done, viz., in order to make
it serve as a medium of expression, you have
to assimilate it with the forms, genius, style
and expressions of Hindustanti, and secondly,
wherever necessary or desirable, you have to
take words primarily from Sanskrit and
secondarily from other languages. This will
be the official Hindi, and if any hon. Member
thinks that the Hindi which is used as a re-
gional language is intended to be the
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official language of the country, | submit with
great respect that that is not correct. While on
this point, | do not know whether another
relevant matter has come to the notice of the
Central Government but I think it has. | had
the honour of presiding over a certain Bhasha
Vikas Parishad in Poona in May last. There
about a thousand people had gathered from
all parts of India and three different sections
functioned in that Parishad. One was about
the technical terms to be employed in the
national and regional languages. This section
was presided over by Dr. Suniti Kumar
Chatterji. Section B on the development of
the official language of the Union of India
was presided over by Shri Masti Ven-katesa
lyengar. Section C on the development of
regional languages was presided over by Dr.
Raghu Vira, who is well known to all of us.
They arrived at certain conclusions, which
were unanimous conclusions not only in the
smaller bodies but were also adopted
unanimously in the larger plenary body. I do
not want to take more time, but | shall read
only the conclusions which, | think, should be
considered by the Commission if it is
appointed. | shall read only the conclusions.
They are very few but they are all embracing.
As regards building a vocabulary of technical
terms, the recommendations of this section, in
which there were hundreds of professors and
teachers barring myself who am a man of
affairs, were:
"All technical terms for all sciences
should be drawn as far as possible from
Sanskrit sources.

Commission on

All intei-national symbols, signs and
formulas should be retained foi use as they
are in use at present.

International  scientific terms and
expressions should be retained if suitable
Indian equivalent cannot be framed.

Scientific and technical terms should be

uniform throughout the Union as far as
possible."
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These were the four recommendations made
by that particular section of that conference.

Here | may draw your attention to one or
two matters, which are not on paper here.
You should remember that we should not be
ashamed of borrowing foreign terms and
expressions. We are proud of our heritage and
tradition but our tradition has been for at least
2,500 years and more to borrow foreign
words wherever necessary. | may give an ex-
ample from very ancient literature in the
Purva Mimamsa which was written after the
Vedic times, at least in 300 or 400 years B.C.
There is a special topic about Mleccha words
and there it is expressly stated that the
borrowed Mleccha words should be used in
the sense in which the Mleccha people used
them, fa® (Pik) for cuckoo; MTTMT
(tamras) for lotus;

*PT (netn) for half; 3RT feat) for vessel; these
four words are mentioned as being Mleccha
words and it is said they should be used by all
people in the sense in which the Mleccha
people used them. This is given in the Purva
Mimamsa which is regarded as a very ancient
and orthodox system of Vedic interpretation.
Most people are interested these days in
astrology. In our ancient astrology many
foreign words were given along with the
original Sanskrit words. | shall give you two
or three examples, as | do not want to trouble
you with too many examples. Take the
Rashis—Mesha, Vrishabha, Mithuna, etc. For
ifa (Mesha) they put fm (Kriya); for f<TT
(Vrishabha) 37\  (Tavuri); for gfe?
(Vrishchik) they put "Wt (Kaurpya) from
which we get the English word 'scorpion'. At
least some hundred words were taken. So, we
have never been ashamed of taking words
from other countries and languages if they
were useful and helpful. Other countries also
have done the same. The decimal system, the
zero, etc. are all Indian inventions.  The
Avrabic numer-

Indian Languages
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[Dr. P. V. Kane.] als are our numerals. The
Arabs took them from us and transmitted
them to the West. From England we got them
and called them Arabic numerals. In fact, the
Arabic numerals are our own numerals. |
don't want to enlarge on them. Take the other
recommendations about the development of
Hindi, the official language of the Union.
There are three recommendations there
reading as follows:

Commission on

"(1) One of the existing obstacles to a
ready spread of the official language of the
Union is the apprehension that it will
encroach on the sphere of regional
languages. It should, therefore, be made
clear that the regional languages should,
each in its area, be the language in which
all the affairs of the area are conducted and
all instruction is imparted.

(2) Hindi having been chosen as the
official language of the Union, the States in
which the other languages of the country
are spoken should take steps to spread a
knowledge of the official language of the
Union among their populations.

(3) The development of the official
language of the Union, in accordance with
the directives of the Constitution, is the
common concern of the speakers of all
Indian languages. This Conference calls
upon the universities, language and literary
associations, academic institutions and
State Governments to take up immediately
the study of concrete action on lines
indicated by section 351 of the
Constitution. It is hoped and expected that
the official language of the Union that will
develop as a result of these efforts will
conform to the genius of the parent stock
and, therefore, will be easily and naturally
acceptable to those whose mother tongue is
Hindi."

That was about the development of the
official language of the Union. And lastly,
the third section dealing
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with this, over which Dr. Raghu Vira
presided, recommended as follows:

Indian Languages

"Methods of increasing knowledge of
regional languages in India: —

(a) that the regional language or the mother
tongue be the first language of our school-
going children.

(b) that provision be
the teaching of Hindi at
schools.

made for
secondary

(c) that
ever possible, for the
another Indian language at
dary schools,"

provision be made, wher
teaching of
secon

So, you will see that three languages are
required at least from the secondary school

stage, viz.,, vernacular or the regional
language, Hindi and a second Indian
language:

"(d) that advanced courses and
research in Indian languages and
literatures be instituted at all our
universities,

(e) that bureaux for translation of
literary and scientific works from one
Indian language into another be instituted
at State Education Ministries, universities
and language societies,

(/) that as the first step, grammars,
conversation  books and  bilingual
dictionaries of Indian languages be
prepared,

(9) that every regional language should
have one (all literatures) magazine, in
which the users of that language should
find information about currents in other In-
dian literatures,

(h) that the Central and State
Governments should establish  Indian
Language Teachers Training Centres to
serve the needs of schools,

(i) that the Central and State
Governments should institute prizes,
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scholarships, grants and funds to en-
courage writers, societies and universities
to take up and accomplish the items
detailed above."

Some fear has been expressed that so many
subjects are to be taught. Already we had a
Script Conference and as | find a Resolution
about basic education on the Table, so | am
not taking more time of the House.

Commission on

I submit that this Resolution should not be
opposed because it calls only for the
appointment of a Commission with certain
instructions as regards reporting in certain
directions and making some enquiries.

MR. CHAIRMAN: | have got here 10
speakers who have given their names. We
have to close it at least at 4 o' clock. So we
cannot have more than 10 minutes for each
speaker. Therefore, | hope you wiH cooperate
and see that the next Resolution is reached by
having this discussion terminated by 4 o'
clock. Mr. Chaturvedi.

SHRI K. RAMA RAQO: Sir, as you have
decided that each Member will have only 10
minutes, let us hear representatives of the
various languages on the Resolution.

MR. CHAIRMAN: |
Chaturvedi.

am asking Mr.

SHRI GOVINDA REDDY (Mysore): Sir, |
have moved my amendment.

SHRI B. D. CHATURVEDI

Pradesh):

o Fro wagdt (Fesy w2w) -
aeqs wgad, {4 3w fywa ¥ wfy
=TT wfa 1§ «igy AT oA
#1 g29 § Turé ¥ £ 5 7 5 e
Y w7 FafeeE &1 gar @ 919
g | fpr v 58 a1 w7 aragr § fr
fre® yeardi #1 937 § T7 ST F1 H
ITE A FF | 77 Z9 SR FT FOA OF
ATSH ST BY ST |

(Vindhya
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SHRI'S. N. DWIVEDI (Orissa):
N gAe wAo AR (3Frar)

gy (Congress) arvE fAT A
I F |
SHRIB. D. CHATURVEDI:

o ato ¥o wAEG : H TN
fraz & %3 #&f #g awar § e a3
ST zaT? fauaiRg wws waf 78 § |

Sl ATV T AEAT § 39 AT 4 gU &,
T 44 971 § @ Akt 9Ar w4
gar & (Government)FZ #T YT TT 7
ATHT Aftzq gar3z Z) g (Beating

about the bush) f 772 2 JAT
& 1 | (linguistic survey) T 3 fF gardr

ferery fasimer s 33y av 7 g3 ) FAT
1% 5 7w o g3 1v fafafes
Ad =,
AT T A ¥ FENT E, T A
ATTIAF 7 0 B 73t F AT gHT g
F @ ary wfzfas 8y q1we 3
T 719, faar fona & 941 & 9
A1q G A ATH IAHT J4T F 7337 F1 4
gt 97 ang arg aifgfas fagwm
g 1 gart wezsly dfgaraon qe,
T =a1a gATX T F I wAT
A FERE AT Fq AT FTH oGE
wifgfars af| ok @Y aemEY &
fagr dF &1 #a1 37 AT F gAT AR
8 &, s Forar afer a8 § fr
7 frarr woft A & I 0§ atw =
& amEY TEEEAT § e, e
FHEAAT F FrIw, TR IPT @
et ammr §3r 21 omw &

99 T19 a1 37 § % gax faem
famr 4, swgi @ % swar g, fgedy
FE M FvoT MARTCAE 31 Y g
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g4, 4 sy afy sy A wAy €
ggioT gg W #%g § fr wiqeg
qE UF A4 JIAAT FATT AR
W S § BT I A AT TV
& frar g | 77 g & frgar @t 0w
arfzfeqs wareny (Acdemy) g
#1 7@ €, o g gy T Sy
wEEa AN 1oAY Zed § gy wfaw
y=gr T fF gATd T Um WY s
gara 71 g9 Mfgfas oxredr, e
Fraw g1 A197 3, F TTHA | | I AT
grar svdr 9 2, oA wew A 2
fr gw g4 ¥ o9 B AT I I F AT
T wE A1 T | I gF wEA

Commission on

[ Text-book Committee ) F &
# qare vorr W E | w3 aw fed
$vez qw w1 N &, 7 Frow F 70

30 aut & T AW F T ARITTN
T% T § aR 7y far A e
gra sit 721 & 5 9 7% 39 3w F 927
m (Communism) AR A
o 7% ¥ 99, 91 A ATATS & €T H
e dm § &6 g% d, v ad @ wwdy
g1 @ amt 7 @ O AT AR
FE A TEETE | 30 a7 g9 o
i,xégm (deputation) EAAE ®
o B 99 R I A0 5T RA
gafag @ 71 fFErgEy o9 |
97 a% gz 7 frar aman, 79 4% a8
gy S ar WO awA § e
= 7

[For English translation, see Appendix VI,
Annexure No. 85.]

DR. KALIDAS NAG (Nominated): Mr.
Chairman, | also give conditional support to
the point of view of the mover of this
Resolution, Shri Rama Rao, for I think that he
is sincerely
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trying to initiate a new line of action. | say it
is not so much a matter of setting afoot an
official Commission as of getting a sort of a
moral, spiritual and administrative commit-
ment of our national Government. | shall
discuss it from that point of view. We have
had commissions and commissions for
decades and decades without coming to any
definite action. The point, which has been
raised by my esteemed friend, is to apply our
attention to the different regional zones of
Indian culture and at the same time to
synthesise the soul of India expressing itself
through language and literature which
necessitate the preparation of a simple
comparative grammar and at the same time of
a popular dictionarv which will serve as the
symbol of the unity in the soul of India. As it
was pointed out by my young friend. Shri
Surendra Mahanty, we are not conscious of
one vast department of literature, which is the
unwritten literature of our tribal folks.
Surveying the Pacific Basin | discovered
when working in the University of Hawaii that
a Judge of the American Supreme Court, in
the interval of his manifold activities, his very
onerous duties in the Court compiled a book
called the "The Unwritten Literature of
Hawaii." That represents the line of research
in the domain of literature that is fast dis-
appearing here in India, as elsewhere. How to
preserve the relics of such literatures and
languages is the main question. But through
our inattention and neglect the same damage
is being done to many important languages of
our great sub-continent of India, and as a
historian | would like to be more positive and
would appeal to the nation and to our
Government that a linguistic and cultural
pyramid be built on the solid foundation of the
speeches and thoughts of the common man.
And if we count the millions of our tribals and
other depressed classes that neglected section
of the common man's number is not negligi-
ble. | tell you, the number will come to some
50 millions. First of all I would go, therefore,
to the unwritten
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literature of the primitive folks of South
India—to the Nagritos, Froto-Australoids and
other Dre-Dravidian languages of India. It is
not at all a conjectural term that | am using.
Prof. Sylvian Levy, one of the most runent
orientalists and linguisticians of our age, said
that India was the homeland of some of the
earliest languages of the world. Therefore,
the primitive pre-Dravidian languages to-
gether with the developed Dravidian groups
should be studied not merely

on the plane cf refined literature only, but also
on the plane of human articulation. It is
surprising tha: these problems have been
studied by western linguisticians and no
opportunity

. has been given by our Government, to our

scholars and social workers among the
Todas, the Bhils, the Santhals. etc. here. |
pass, therefore, from Shri Rama Rao's appeal
for a theoretical Commission to the national
demand for definite financial commitments
of the Education Ministries of the States and
of our Central Government to this

vital branch of national planning. May we
take a definite course of action, supported by
you, Sir, our Philosopher Chairman! You,
Sir, with a little Government help of course,
have brought out the History of Indian
Philosophy. Why could we not

. have something like that—a veritable history
of the languages of the common man in
India? It will not simply duplicate but
amplify the Linguistic Survey of India by Sir
George Grier-son. | am concerned with
giving full expression to the soul of the
nation, from the crudest to the highest. Many
of our languages have been sadly neglected.
They have been studied, transcribed and
partly transliterated only hy the foreign
experts and missionaries. My friend referred
to the Mun-das. But what about the Oraons,
the Kharias, the Savaras, etc. running to
millions? What about the bewildering
varieties of the tribal languages of Assam
and of Orissa? These languages have no
script—and so were partly romanised, but
they are languages all the same. The plan of
the linguistic survey was to transcribe in
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these languages with the Biblical passages
mainly. | would try to do the same thing, not
from the Biblical passages but from our
national classics— the Gita for example. I will
have passages from the Ramayana, Maha-
bharata, Panchatantra, the Kural, etc. and get
them transcribed and translated in all these
languages, written and unwritten. Then you
will find at once that there is a novel approach
and a different pattern. | will take for example
Gandhiji's and Tagore's sermons and prayers
and try to have them transcribed in the
Devanagari or the Roman script. | agree with
my hon. friend Shri Benarsidas Chaturvedi that
the major script that has to be used should be
Devanagari, the national Indian script.
Therefore, while major part of our linguistic
survey would be written in the Nagari script,
the tribal and other unwritten languages may
be partly romanised at the same time. That
may seem revolutionary, but | may tell you
.that such difficult problems were faced by the
great revolutionary leader Ata Turk and
modern Turkey has successfully solved that
problem by using the international phonetic
script (Roman). When | was in Ankara and
Istanbul, I found Turkish scholars easily trans-
lating Tagore, Anatole France and others and
transcribing the Anatolian folk literature, all in
the Roman script.

Indian Languages

My next point is to have a model language
handbook, and a sort of a cultural dictionary,
not certainly of the type of Chambers
Dictionary. Such a handbook-cum-dictionary
should be compiled so as to be suited ior the
multi-lingual people in our multiracial sub-
continent. With this humanistic basis and with
that historical foundation, | would appeal for
the publication of a national dictionary of
Indian languages and literatures. Such a book
should be made easily available and should be
kept on the table of every Vvillage-
schoolmaster. It should be in our rural libraries
and in every school and college of India. With
the patronage of the Ministry of Education you
can print such books
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[Dr. Kalidas Nag.] cheaply for the benefit
of the common man.  With such a
dictionary we may also incorporate the
dying jand decaying words, phrases
and idioms of the common people of
India.  Such a pattern has been  already
worked out and printed with popular
illustrations by  the  famous French
educational publisher—M. Larousse.
Their smaller dictionary Petit Larousse
is sold in France and abroad costing only
about one pound sterling. So  with
Government subsidy, we may in India also
price itatRs. 15 or Rs. 20 a copy. It should
print in Devanagari the basic words from the
Aryan, the Dravidian  and all the important
languages  with  a literature or with no
literature. We should also give the phonetic
pronunciation in the Roman script and  the
English equivalents to  foster world
circulation of our Indian languages. We
should have, as our learned Chairman has
recommended in the National Script
Conference at Lucknow, what may be called
the romanised Devanagari script. We
should include the pre-Dravidian and the
Dravidian, and the pre-Aryan and the Aryan
tongues, and also many other languages flow-
ing into the main current of our history—Ilike
the Persian, the Arabic, the Turkish and other
languages of Western Asia—not
forgetting those of Eastern Asia—the
Tibeto-Burman  and the Sino-Tibetan
languages also. These languages come from
our western as well as the eastern frontiers.
And there are the languages and loan words
from across the Indian ocean —the Indo-
Polynesian and the Indo-Malayan
languages. Our Indian Ocean is a
veritable ocean of languages. We have not
yet touched the fringe of such a vast
problem.

Commission on

Let this House, under the illustrious lead
and guidance of our Chairman, who has
given us. The Philosophy of India, strive to
give a similar volume on the Indian
languages and literatures. Let them
undertake this linguistic work, with
Mahamaho-padhya Kane from the Aryan
Sanskrit

[ COUNCIL ]
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side, some other scholars from' the Dravidian,
the Semetie, the Austric and even the tribal
languages. Even the humblest of our tribal
folks have their special vocabulary and their
own idioms. If we undertake to do that, then
Assam and Orissa will be rich fields of
research. Then in that far-off forest zones of
Kerala, the half-forgotten types of the Negritos
or Indo-African tribes have been identified by
my friend. Dr. B. S. Guha of the
Anthropological Survey of India. Thus through
the foundation of language and literature we
may reach the deeper foundation of the ideas
of man in India, the vocables, the terms and
the ideas of the family, the idea of society, the
relations of man and woman—all these basic
concepts along with the basic ideas of food
and nurture of the homestead, the settled clans
and the homeless wandering tribes. All these
samples of our Indian civilization will come
ready at hand from such a national dictionary.
It will be a true and abiding symbol of the fun-
damental unity, that subsists and sublimates,
the bewildering diversity of our sub-continent.
That is my humble submission in support of
the noble Resolution of my friend Shri Rama
Rao.

Indian Languages

SHRIMATI CHANDRAVATI
HANPAL (Uttar Pradesh):

LAK-

Hnet daverdlt ST (IHT 937w
e WEIEA, AT, AN FT wEq 0
TAT AT 9ET § | eRFIAT A F am
T &9 F AW 39T 55T Jafeq g
& I A T F e F10 ow
9% £ | Hind, 97 97 I9 A F
17 7, a1 I 92 T 5 59 2
F ART JTAT A1 UF qer g
FIAY AT WA Y AF FT T T
FATAT A A AT ST, ‘AL, <
T FTFFT F A IA AT Ow TwX
& g AT FGLOF W F agor
T | FFAH ACIATH 7T F UK ;7
W g A T BT 7y g fr oo
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foare gw # 9t A= Fae i o s
F 79 ST a7 9 U F T oFATH g
# &9 77 | T AT T TEA Y
T E; TS A=/ OF  WIAT A
AT WIVIT §, WT 9T WG AT -
WY & &4 | 747 @ qFAY £ ) A9
& TTF & T A AT FT 7T FATIIAT
AY AT G4l FAATY I F oA A
1 ¥ AT IET IFTC 7@ A F AL
w@mqT Jtiga, a4 g @
aF adft #rE 2, IAEy ATATd U
TFIT | § FE0, FO7 Q37 F AW

-,
Bl
a

aft A1 T TFE ¥ IZ AT A
worr fafem qr fraar € a 2w 3w
1 wezarar T frfeew @ o 30
fe+dt &Y FqT FT quiTaT I TEH T
A1 g, o @ & «ft av A
F1 ZATT THST, I, WAl 417 2
F o7 ATST 4T | 59 YEA 7T AT gHET
F2 faa w7 1 A9 T 7 AR
vy fraroma &, frags g &=
F1 QOITAT HFAT AT AW & 9T AT

qAT AT A FE B AR ATA IAE

=y %1 T¥AL] F¥ 4197, gITEA| H) AT
AT = AT FTSAT B AT AT ARG
A #WI &7 9 A ¥ 7 5 97 %
fedt fre 3 WA A F W
HATAT FATT A& F AT 77 av 7GR
For 1 QAT A4 AT AFATE | B
@1 #7241 & fr ssr A § o
m g (unifving force) _
# o T aw § Few farm wri Fr g A
a T a1 w7 £ afr feedr wm
T ST TEEATAT AE FA a7 Ry
a1 T IR, F9 I & fAw
frs AR #T 0F T K 9T T 97
AR T FIC AT 9T &, ITHY qO-
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qar, g foi arwdt | amaw 9w fa=re-
a1 %8 weArs W ) e ae e
areramfa 0 FY AT A9T UF q-
a7 & wral & qagS @ E ) 4
Forary gwrt wamerig sl & @19 Aw
At w3 qg @t e & fr fow R
wi A A oot -
AT & I @7 TE AT | AT
T T qg AT T ITHIGAT AL
Y FFAT | TR T AR Frnfir 24
7 fou qafer stqm 3 99T ¢ faeg
ag W 3 g, v, fr ol s
WA AT FI7 AT § fawfaq T o,
afz ge nw wrar 7 T4 F9AT Y
TATE AT TAT ATAT W HAST, A
frfeas & & F AT O A,
(confusion] ',W‘fﬁﬁﬂ' (chaos) 'ﬁﬂ'
1 WAL | FIT TH qIE AT AT g8 Av
gy 72 fF 37 #Y oFAr #1 oF FIT
W AT agAT )

AT T o A T g
fo v s & fe farm are
amrat F1 fasrg A7 21, Al g Y
oFatr # 44 @ 1 T Bl wed
L I A
AT TOAT FT QT W, F AGAT ATAT
fasiarsii &1 A fagra T @, Sfe
T &7 ¥ WA arfgfaw e aiep-
fos g w1 At wgEr WeEr
2, gawr W arg & arg wnfamrdr
AT | 3W W fagrT #1 Fifaa
=7 F [, sfma, m fafea mfes
(policy) | wg fafma #fa #FT
arfeg; wx fafega faar F o fafea
IFW 3 W Fd Frm wmr wraEE

WY SEaTT = UNTUT S 7 @ g,
ag T fa=TT Ay amE @ w3 @



2007 Commission on

[.Shrimati Chandravati Lakhanpal.]
Z, wfan g gndw wrar ¢ feg
NTar FEgeAT Aify fraifea 503 @ @
q& fagrat #1 @ AT ST qTH-
faT w<ar ard £

71 fryza & fr foa fag wr=rg
wiqrAl ®r 741 famr war Ay Feafy
azAt FAAA 1 frerafraga d W
g AnAIT AITF BEr A3T F )
wms Afares fgr R g
QT w47 AT OAI;OF
fedt w1 g% swar faegd
gafan At g dt g, A gEd T
%, w2 e & aoomEd AR &
fed strar qur wgaT ar g 0 Tdr
FTHr T4f Z fr gy g F i fa
ATGT AT A | SART 7 WY AT T AT
g fr fgedr o1 <eszaer 708 78
A1 FART AT PF TINT IHT ANI-
WS A0, ITR TIAT ATET TT
fe 2z wezrr & 3A@EMAT WY
qofa: fram @@

¥ AfaferT a7 ag [aeT war

2 fw =it Bra faa qrefye wrd £, s9
T W1 FFzar w0 95T 9 q7e-
erfer agaraar ST A1(3d | v Ty
§ AgF FF F T AGT T A7 =237
g = A QAT FZAT E | A8, 77}
ara a3 2 fF oF aac ¥ (board)
wT A A, fAEE v e
2 faa faa qravat 1 7t afaq|aw
FEASS TETH T ITAC AT TR AT
F gl AT F FUT HOATET A A9 )
R o a3 F 93T 90 A9
GEIF B AT E, A1 SHAI AL §F G477
qarAt 7 Zr At |[wlzT o ot 7817
faadt 12 g § 3% UF oF q07
# uF 0F gFIF © # I AT IAH
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fy o g Wt | AT w0
fear o, & gaew weE T F AT A
uw free werd wqrlaT grandar | 9%
afgforr o @14 v it gwwr AT
ag 7z 4 f5 g5 1 afqad faor
& F THAT AT ) vy AT £ FroAr e
AT AT FT A AT ATARTFA
ZEIT AMTAT F HEIT TFAT AT AT 49
arard vy gwe 7 fagr ai avAr, fq49
wF 17 0 TAAw v fwar A 2 A9 AT
EIRE I i A I i ()
2T AT I9F 4T 9 AL T A5-
AEAT A41 TEAT & 937 A4 A A A
sid a1, WAl & R FAAIT
g AT 2 | 3V ST WER A qi% 4T
WG HE5A 7 AP 47 T2 T ATTT
g faw fra WAt § qaEgT A7
HEATIAT AT TZAT |

Ay .EIT'T 7z & fF =7 747 @A
wNE frFm # ant 93 § #fer (5
WTAT &Y Wt AxfAss  (technical)
RIS, TN 52t g g
g AT qed qrfafrs e
T WY AT A4 AT E 1 oY
=T AT 2 7 dET wEE
(Language Conference) & ATATTT
T=1 41 7 717 WAt 1 oF F ofe-
mfes T=TasT a1 fzgd 9ix 77
arfeaTfiTs T=gEET HE55T & ATaTE 17
#1; faq o 77 sz foq w19 3 37
Hex & foq a1 afz dar gar A1
77 AT F AT F fawe g8 ol
gt a7 famr faer st sy
# @17 § 7 Fe=r @ e wrarAi
& 19 § uw frez aerF sqfer 21
FET |

7 # qH 4z wEr g fx fafy %
Ty # it FEaE §F ux weed
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+ g8 oY, gud e fas
AT ® S AT g1 F WK T R’A
9% fqa feqr o ar + F geAft
fr oA 99 FETT T 198 TaT wEr
fagra foar & faay fy aoer wiefiy
vt F fad g gar fafr faaret ar
qE, I FAr A ST ET F
QR FIHLH F FT 919 49 ot T8 at
g f oty qead uw @ ¥
T @ Ja W7 el w fer o
o oy frfrar & q@ft | @y a9
s & fr & #t uaar #Y araw 9g-
=3 T S WAT g, 7 |/ T
HETT )

(Conference]

P TR G u—
F T AT @ §

[For English translation, See Appendix

VI, Annexure No. 86.1

SHRI  R. U.
Pradesh):

W} Mo go v (wew wiT):
I RS, | oY AT dr 7 A
wearg Safeas frar g, swer faow
FAT § | T T 38 § f et
N wrer & fawrr, onfy qur w9 <
) w1 Fer Wy Ay (Com

mission)  F Ffr Fra A frar 4
v ¥ T 4@ &, w9 .-
z'—é, argiafes (bicycle) q@
'gf_‘ fr TR "= IEH (modern

lines)  qz @1t & foit ox FAET
RF TXF TWA g 9w we fad
WE | ¥ Tg AT FF R oarw
|AST AR TATH & ZITN a9 F g
F FaE g IRAY ZAT FY wrAAT, fAEr

1T sfwaiwar T 491 5 qair § dar
209 CSD

AGNIBHOJ

[ 11 DEC. 1953 ]
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g% o 3asr M R Bawm gan
= a2 X afz fedt sdtaT # o
wrr Aqre A At oAy wefger F
ifFr g, o Ao 7T AT TEiT
ez sTRe 4o 7 A3, afE
e g7 315, afx Gt A W
form Ff & arw gar arar
ATH ZATL TE F7IT AfqSTIIOT 0
w wfem T R afyfaw
aYii & gt #¥ AT FT ATOET
¥ 9F1e ¥ ST avnlas srEawEwaT’
¥ wmr F7 faerw @ @ AR wAmany
AT, ATX F AT F ATAEFAIST
N Q@ FE F (37 330 gav w297 )
¥ =Y T ot ¥ g8 fir dare 7 o
afafies dar gd £, faaar efger Frafor
gar—aATe 3 7 qT gd, g gd,
FT go, #fr  w@Eamy arne g@d
AT #a § gEt g@t 4 @@ 4rfg-
WETT, GA—FAT ITRT FHOAL A 4%
forar ar wopTe 3 39 aar frar 7 4,
7 I a7k e dar 3@ ) wfed A0
0T 9% 2 F 42 FhtaT ST aw g
TE 3T W@t wEem frger g,
T FEAE A IHE AR § A Jyorar
@ T § FAR AATT T} TF A
FHIIT 7F 57 9 A% 73 F 39X
oie aF A faqr < oY oft 7z fdt
Frota o w4t 7 &1 a7 1 A frene
¥ wgar g, farrard ¥ wgw § AR
gt & w2z § 5 ot fafaw wft-
ot & g 707 § ag 7 a fely g
& &1 1 et wmar # word w7 g
E

gAY XM A OF AT BT @
# g 3g WL & WA
g1 A wfa R g Foam
TTIAA FTAT | gl GATAATHT B
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[Shri R. U. Agnibhoj.]

gyl ® wiaw A w4,
forwr ag wg< AR St qAgES BT |
&0 6T ® qRL 9K, Aqq A |
arrmr wor g B EeT Chier
foo BT BT famd 4F @ik o
too fRgmEl w1 782 F7 # o gwTL
FiSHRIR. U. AGNIBHOJ: e 99& [ |
wfewe & gawt s gar € 1 9 e
i, wax fohafes ﬁ“’zﬂ
(Linguistic  States) AT ATH

frr ok fam o a
aMlnlster)r G — *ﬁ e
X 9 FW AN A7 I ARG AT
Y T T BT HI FET S0 0 ATITAT
F oo WA X TSY T 1 ATGT |
R AW A Goo WAL TWAI
# v v @ von 4 @7 faf,
&% amut @ AeR € | Wi |
WA P qAHAE AR AST TEE
AET GAHAT | TUP AL A AL &, AT
fos gz SrEae & s &M

SHRI M. S. RANA WAT (Rajasthan):

st QWo Qo TWTM (UNTA) :
foo W6 fafret
Minister) %t d'ar @' qaEa a’l

st amce Qo W ¢ A¥
%oo A% Tog fafwa & o= & &%
B oo W fafex
1 B B
MW X an¥ A s @ ar 5w
wiiE A a7 &1 wEar w1 afk g
sterg it A1 ag agw qaww 6
grir 1 % firat o7 ag gara § v gfe
TW AW A Goo WINH & R T WIGH

[ COUNCIL ]
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oot fofgmi & wafed w@ia dwa
Roman)  fafy Y f1 yuEw Wt
F foq swvar foay 99y

SHRI S. MAHANTY: The hon. toe-
Education Minister is not here, Sir,

MR. CHAIRMAN: But there is the-Deputy
Minister. He will take notes-on his behalf.

SHRIR. U. AGNIBHOJ:

&t Ao Fo (Government) l‘[ﬁ‘
t‘ama’ﬁsmw
Eﬁ?ﬁ"{mﬁmtqgwtﬁalﬂ'mﬁ
7% faaa &¢ 7gr 9 & AT AR YEw
7 e Fafr &1 70 (revolutionary) 4T fF
7y Fedtemd 1
TeI ]| 9% T vgar § Fr ag wl-
FrOfTR @ @A T IF T 1 &=
s § § 999 48 qg [ foq 3w F
Tt oY S A gt F o sorer P
WIqT § aYedr §, 99 WINT Y Anrdr
fofe #1 7df Al &, av fox 9 ot
¥ s U fofe w1 e A oF
o AR w1 erm W@ § ! few-
wam ¥ foagdy fofed § s7d & fisfr
us fofy = dw #ifsd | 73 @
wHeRarggeaisa d?

A wR i § e oo Tw ok
ezt Feadragaoit gy
W Sl F1 afy Ay & aE FEr
gt en ol g s v & 7 g
weaT & Ffgg fe s Rt a7y ue-
WraT W@ T foar L E, e onfr
s @R afy 7 F<@ ar Iy et
T &) fegmm & fod uw foft 4t
TaEwaT & | §9 q@R ¥ g $fag
fr gr faff JEPrd &t <&, @
ford 3O Y TN TEW & | wEA
N fafie A sEEsa @ wied
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gt § fe ¥ oo g dr v
¥ A W7 | AW WRAAT F I A
fegam & oife Mrawfy ge 4,
39 gy fafesy  (British)
F qgl  WEAw  sEET ) (Simon
Commission) A, FH ag 3T
ATAE FY TR A S H AT
€, ¥ FEn A dr | wagd
SN[ FY agFE & o /Y QRR9-3¢ H
WA wtae dm g, HITAT 1j3Y
¥ wadife s gfear g Covem-

ment of India Act) T O30 )
IqF IIT ¥ ofr w49 (Congress)

A Fgr 5 AreaT 4t nedre g7 A foee
e (neither we accept it nor

reject it) TH &, weiT # e e
I g A wfed § ared sdn
wewT fe afy g v St &1 wwe

Commission on

wirpre wed § dY g FTeIR ¥ 79 a)

Tt an g a@ M Hg ()
2§ fr w5 7 o 1 qufed A
T I F T W AENT B AGT &
o AT s &
[For English translation, see Appendix VI,
Annexure No. 87.]

SHRIMATI ANGELINA TIGA (Bihar):
sirmert gafem fon (fag): areaer
WRRT, ¥ I GEE T GHET AT E
qafy wreaad § aga 47 mwd § e
¥4 aF UF U AT A LT, gai
Fmar Iwla 7@ g wwdr & 3k a
T UTATAT &1 SAfa & 34 oF FHl-
g (Commission) ﬁ;{qﬂ-ﬁ ?ﬁ‘?ﬁ
aga w8 T grir (At A ey
ITA T AT ATHAT (1 B TF T
qars wim St o wegwmar w7 Swfa
& faw fra s @9, a1 9z W I
& svdt aw geir | e W e g

[11 DEC. 1953 j
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fr qufy g gy wor w1 S
g, ° ag feer @t § ooy gd A
AT WCHTL ®7 AT ager & ageq| w
7z w7 fr e wr § ok fax-
@t w0 § | ¥ g ot fgt aed
g = fed =, o fgat #0
oa W oy ey O F quey
o1, o F feedt aaeft ot ) @ AR € fw
wF I HH G § uw aoiw fear
g e #7 o wg “TRr o=
foar g W A (teacher) F
Ta+r w1e frar A war fF ag et
TEf &, ag a1 3K § | Sfa oq F Feet
7 fr g W gt e o gt AR
TR et 7@, R ey
2 | 3w fow forw W frelt g€ €
7= w1 gfs amee & fandf
a=Et avg & g aww 9 § &9 wRar
& wifet o gfvafafedt F aga ¥
w T A § | @iet e w9y
wifgd e ag et feedt e WA
fay fF aR e oW dw &
A" gk A ww & | qfe uw
g @Y, ot fe g e
fedr wgr e ¢, oY 7w 73 A fiv
ﬁwgnw wzr (Stat)

& @ aow § 0F gEL AT A Ay
guw @i, OF gEe ¥ A ¥ frere
e G, AN AT ZA {4 F AL CH T
frer %7 fggenT oY aafd & el
H AT 3T ) R A g -
Fe W fF wn wried, w9 fFogw
0 & @ 4 77 ZAL S AT
gy (Houses) & maeaaw g,
%1 &7 & 5 A & WS § serd
w1 W A 9% | T Wy 9% 9ga Faman
grh, afFT 97 av § OF T
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[Shrimati Angelina Tiga.]

Wt T8 | F, AF 9F gA FAN
| #gw siter swfa N 7 AT

Commission on

AT F e W AR geas
wibah) it ¥ faga 7 g FET
-3, faglre s W fady s A
wifgd 1 ZrEAw FWT AT AT T@T
@ werd & AR IRy g g S
rwﬂa’ q e (tribal) =T
[d ¥ ow 33 g2€41 § | gEI 4y UR
Paer 2 “W€", 39F 73 ‘¢ g &
e 73 & fm 3wt JAme) fofy &
»g fafe@ar | & & ST ¥
T ag HY ATEAm A e fere
(roman script) 7 fody ardt
of, formd gw S #71 gwrr faews
IrF @A 91 H J TF IE AW
fercz H aga dt gTgas AT & gy
(grammar) o frard o ﬁ \
a7 = 77 & § fir 97 gard
e Fmerd fere | fouft oy
A 7w geAwr fawre SrAm 0 92
war Tt 77 3 fr avvre @y fog o
Fifrwr 7 @ & fr g2 oF T A
frad foely 79 AR g uF T
gS ATHT AIGATT 7 AT i AT
Iq% ar IR A WA = St
FTEICHT qg A s T fgd e
wTaT BN 1 o ot F 3w @ o€
THTT ¥ TS 9% @ ¢ | fne oft F
w ﬁi\?{ﬂﬂ’ (Resolution) -
wndT T g, e wifed frogw
W WLEY OF 99 qisa ) w1 F
WTAAS & T F A @F ) gAAr
FE T X AGAT AT TG FA

!
[For English translation, see Appendix VI,
Annexure No. 88.]
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SHRI GOVINDA REDDY: | rise to support
this Resolution, Sir. | had taken it to be an
entirely non-controversial one, but | find that
at least one hon. Member has opposed it and
two other Members have conditionally
supported it. Well, | still take it that it is non-
controversial. And even though Shri Agnibhoj
has opposed it, he has not opposed it in spirit;
he does not oppose the development of
languages but he has only opposed the idea of
establishing a Commission and getting this
work done through a Commission. The other
two friends who have given conditional
support have, in my opinion, fully supported it
They have not— except Shri Mahanty who
raised some difficulties in the middle—said
what it was they objected to in the Resolution.
Sir, an author has very cryptically brought out
the importance of language. "Show me your
tongue and | will tell you what you are", he
says.

SHRI V. K. DHAGE (Hyderabad): What
you suffer from.

SHRI GOVINDA REDDY: That is as true
of a language, of a people, as it is of an
individual. There tongue is not the physical
organ; there he means by it the language. Sir,
language is the life of a nation; in the
language are mirrored the aspirations, the
longings and the hopes of a people. It is a
storehouse of the accumulated wisdom of ages
of any community. It is rightly said, Sir. that
those people who have no language are not a
nation. It is also said, Sir, that we in India
cannot be called a nation, until we have one
language. The importance of language to a
people cannot be overemphasised. Today |
feel that it is a shame that | should be speaking
here in a language which is the mother tongue
of a people who are far away, who are very
distant from me, between whom and myself
there is nothing in common but humanity. |
say, Sir, that it is a shame not because | know
that language, but because |1 am not able to
speak in the common language of the country.
We have in fact no common language. It is a
shame again, Sir, that | should know
something of Shakespeare, something  of
Milton, something of
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Wordsworth, something of Shelley and
something of Keats and again of Bernard
Shaw and others, but not of Kalidasa or
bhasha. We all know the reason why this sad
state of affairs has resulted in India. The
languages lost everything when they lost
battle to English at the time of Macaulay.
Now we should realise the importance, the
need and the urge to develop these languages.

Commission on

Hon. Members here have said: "We have
languages; have we not? Why should a
Commission be appointed?" Well, Sir, a
Commission should be appointed because
there is this need to adapt the languages of the
country to the modern needs of the people.
There is the need again, Sir, to coordinate the
different languages. Language and culture
have so long been the preserve of only a few
in the country and this fact is responsible for
the country being under the domination of
outsiders for centuries. Because the people as
a whole, the masses of the country, have not
been able to understand them and express
themselves in a language—it was not easy for
them to do so—they could not keep pace with
the progressive sections and, therefore, we
had lost our freedom for many centuries. This
is the direst need of our country t.0 day. We
must see that our languages are adapted so as
to make the masses—the man in the street—
think in terms of that language, appreciate the
beauty of that language and come to know the
thoughts and aspirations of those who have
written in that language. Until we do that, | do
not think that we will be able to make that
progress which this Resolution seeks to
achieve in the matter of languages. Now, no
particular department of the Government can
do it. A Commission is necessary with the
adaptation of the languages as its purpose. All
the archaic forms that we have in languages
which make it esoteric for the common man
must go; we must make it easier to be under-
stood by him. Therefore, we must change the
entire terminology of the
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languages. We must, therefore, reform them.
The hon. Mr. Agnibhoj did not evidently
understand what Roman script meant. People
who have advocated Roman script have ad-
vocated it not because it came from Rome but
because it is easier, in that script, to convey to
the people of all parts of this land, what we
mean. It is easier to teach them in that script.
It is easier to develop and to make it easy for
the people to understand any language
through that script. So in the matter of script it
is necessary that an attempt should be made.
In the matter of adaptation it is necessary that
an attempt should be made for revision of the
languages.

Indian Languages

Sir, in the matter of text-books, now the
States have realised that they should have
their regional languages as the medium of
instruction in educational institutions, but
when it comes to a matter of translating it into
practice, we find difficulties. There are no
text-books in the regional languages. We
cannot teach scientific and technical subjects
through those languages because we have no
textbooks. If we ask people to write text-
books—as Pandit Chaturvedi was. saying—
they go into blackmarkets. Then books are not
of a standard. Books far below the standard
are written and inevitably, we have to go in
for them and prescribe them as text-books.
Writing text-books is not an easy matter and,
therefore, a Commission is necessary. Of
course, the Commission does not write text-
books. The Commission will make recom-
mendations and devise ways and means as to
how a machinery could be established to get
text-books written.

Then, Sir, in the matter of teaching; again,
we need a reformed method. Shri Rama Rao,
in his speech, has emphasised grammar and
rhetoric ir* connection with the work that is
to be entrusted to that Commission. But the
hon. Mr. Mahanty was taking exception to the
importance given to them.
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[Shri Govinda Reddy.] 3 pm.

I agree with him that grammar and rhetoric
are only a means to an end. There was
language before grammar and rhetoric came
after. Therefore, it is not a matter of giving
importance to them; it is a matter of deve-
loping language generally. | have suggested an
amendment to this Resolution that a clause
(ia) should be introduced in sub-paragraph (1)
of the second paragraph. Mr. Rama Rao has
omitted this and in his speech he seems to
have said that his Resolution was entirely a
matter of language and edid not refer to
literature. 1 do not understand how there can
be language without literature. In fact, we
trace the development of language through the
literature available in that language. So, it is
necessary to have classics also included in this
Resolution. There can be no literature without
language, and the development of a language
can be only through its literature.

PHoF. G. RANGA: Hindi didn't liave
much of literature.

SHRI GOVINDA REDDY: Sir, Hindi
lias to be the national language of
the country. Whatever it may con

tain, it has to be the national language.

There has been an attempt in the
country to  over-emphasise the im
portance of Hindi as opposed to a re
gional  language. Last time,  when
this  Resolution was being discussed,
an hon. Member gave expression to
this. | am sorry, Sir, that any such
edistinction should be made. In fact,
when we consider other languages,

particularly ~ the  languages  of  the
South, we may see that they have the
wealth  of ages. Languages which
were in use for centuries, have natu-
Tally developed a wealth of their own
and we should not neglect them be
cause they cannot become  national
languages. If we neglect their deve
lopment vis-a-vis Hindi, it is a sad
mistake. ~ Tamil,  Telugu,  Malayalam,
and Kanarese are far richer in ideas
and imagery compared to Hindi.................
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MR. CHAIRMAN: Mr. Govinda Reddy,
please try to conclude.
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SHRI GOVINDA REDDY: | do not at all
deprecate Hindi. In fact, we all recognise that
it should be the State language and we try to
import in that language whatever is found in
other languages. There should be no attempt
at closing its doors.

Sir, as it is time that | should wind up,
without taking any more time, | would like to
support this Resolution, and | would like this
House to unanimously vote for this
Resolution. Mr. Chaturvedi—I think it was
he, who said that Mr. Rama Rao should not
withdraw this Resolution. That was what, |
believe, he said with my imperfect
understanding of Hindi. What we are
particular, and what Mr. Rama Rao also is
particular is to impress on the Government the
need for making a concerted and co-ordinated
effort in this direction. If the Government
recognise that, | suppose our purpose will be
served, and the future work will be left to the
Government.

Dr. S. K. BHUYAN (Assam): Mr.
Chairman, | wholeheartedly support this
Resolution moved by my hon. friend, Mr.
Rama Rao. | express our thanks to him for
taking up this question of the linguistic
development of India. It has come as a sequel
to his previous Resolution on the literary
development of the country.

I will begin by referring to a point raised by
Mr. Mahanty a few minutes ago. He said that
it was Sir George Abraham Grierson who
established the separate identity of the
Assamese language. He is correct to some ex-
tent and incorrect at the same time. So long
ago as the 7th Century A.D., the Chinese
pilgrim Hiuen-Tsang admitted the
separateness of the Assamese language from
the languages of mid-India. About the year
1663, a Muslim visitor from Delhi, who ac-
companied the Moghul General Nawab Mir
Jumla. had said that the language of Assam
was quite different from
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the languages spoken in other parts of India.
Its use was interdicted in the schools and
courts, but under the

orders promulgated in 1873, by Sir
George Campbell, it was reintrodue-

ed. Sir George Grierson translated
in his monumental work "A Linguis
tic Survey of India", the Biblical
story of the 'Return of the Prodigal
Son', in  different  languages; and
"thereby pointed out the difference in
;them. There are other aspects of the
study of a language, morphological and
phonetic, which can be taken into serious
consideration. Sir George 'Grierson has
certainly rendered a sig-.nal service by giving
examples of many of the languages and

dialects
eof Assam. It is estimated that there
;are 121 such languages and dialects

iin Assam. The language of one tribe
is not understood by a neighbouring tribe, and
in order to know Assam, a man must possess
at least a nodding
.acquaintance with the character and habitat
of different srjoken languages
.and dialects.

Coming to this Resolution, an hon. "Member
has expressed the fear that ‘its implementation
will take a century, if not more.  The
Resolution is mot anything new. Work on
these lines is carried on by individuals and .also
by institutions mainly the universities of
India.  The Resolution :simply aims at
synthesising and correlating such work on
a scientific 'basis and bringing up this work
to sthe requirements of our modern setup. The
other day, | had the oppor-"tunity of seeing a
number of volumes arrayed in a shelf in the
China Bha-evan Library at Shanti Niketan.
They are translations of the texts and com-
mentaries of the Chinese Tripitakas; -that work
was completed in 1,300 years. If the work
envisaeed in this Resolution takes 200 or 300

years, itis a comparatively shorter period in
the history of a nation: and one should
not feel surprised or disappointed at the

length of time requir-ed.

This Resolution, again, is not meant -for
producing poets or creative art-

[ 11 DEC. 1953 ]

Indian Languages 2022

ists, as an hon. Member has commented. A
poet is born and not made, though some will
even say that he is not paid. Commissions
will never be able to produce poets.

The object of this Resolution is to give us a
sense of one-mindedness and also to acquaint
us with the characteristic features and
treasures of the different languages of India. It
will be seen that the basic words, especially
words relating to relationship, are almost
similar. One will be surprised that several
words used in the rural areas in Assam, are to
be found in the other languages of India. For
example, the word 'talua'—meaning 'palm'—
is found in Pushto; the word 'garkhawai'—
meaning 'drain'—is to be found in Oriya also;
the word 'Sikkia' used in Ahom, a language of
Shan origin, and meaning 'Indra’, is also to be
found in the Pali language as 'Sakka'. a
variation of the Sanskrit word 'Sakra'. The
word 'Asam' is of Sanskrit origin, but it was
pronounced as 'Aham' by the Shan conquerors
of Assam.

A knowledge of the different languages of
India will help one to get a glimpse of the
whole linguistic panorama of the country. A
sense of oneness will be created in our minds
if we are acquainted with the wealth of the
different languages, and this will lead to
political oneness as well. A man living in
Tamil Nad or Andhra will be able to know
what languages are spoken in Assam, Bengal
and Orissa and vice versa. This will help to
extend our knowledge of men and things.

Many things have been provided within the
compass of this Resolution. I would, however,
suggest that several projects may be added to
those already envisaged in the Resolution. We
can arrange to compile a comparative
vocabulary of the major Indian languages. If
we cannot incorporate all the words, we can at
least find place for 1,000 basic words. It will
be seen that in many casas, ths
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[Dr. S. K. Bhuyan.] words are similar or
nearly similar. If there be variations that will
lead us to enquire, to find out the reasons
for such variations.

Sir George Grierson's 'Survey' has now
become somewhat out of date; it is also not
readily available. Every State Government
may institute a survey of the languages
spoken there with a view to meet the
requirements of the present day.

I may also suggest that a dictionary of
toponomy of India should be undertaken. A
great deal of history lies concealed in place-
names like Calcutta, Comorin, Kanpur and
Vizaga-patam. A study of the toponomy of
the place-names of India is bound to reveal
many unknown facts of Indian history. With
these few words, | support the Resolution
wholeheartedly.

KakasAaHEB KALELKAR (Nominated) :
Sir, | rise to support the Resolution. | know
that languages are not made to order: neither
is literature made to order. But after all it is
man who has created language and literature.
If one man can crea+e something, why should
not a body of persons sitting together decide
upon a policy for the development of litera-
ture, especially when the nation is free and is
trying to have an ambition of its own? And
the Commission will certainly help us to
decide upon the policy. But at the same time |
think we should not expect the Commission to
work for many years. We have simply to lay
down the policy, and my main suggestion here
is that we should have a separate Ministry for
languages and culture. By mixing the two—
language and education—we have done a
great disservice both to languages and to
education. Education is a different process,
the development of language is a different
process, and we shall be helping the whole
nation and the world if we have a separate
Ministry for languages and culture; and not
only the languages of India but we shall have
to study the languages of our neighbours and
prac-
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tically of the whole world. The whole world
has become one. We cannot afford to neglect
the languages of the tribals of India.
Therefore, we must have a very strong and
powerful body of linguists and literary people
and. there should be a separate Ministry for
languages and culture.

Another thing is, Sir, that we have-been
trying to develop a common, language for the
whole of India, and unfortunately some
scholars, both of Hindi and Urdu, have done
the greatest disservice to the development of a
common language. They are evolving a
language which may perhaps be suitable for
the mushairai and for the meetings of the
pandits. We have, hereafter, to evolve *
language which the common man cart,
understand and manipulate. | know that
Sanskrit is the mother of most of the Indian
languages, and | am a. votary of Sanskrit. |
want that Sanskrit should be studied and*
Sanskrit should be assimilated by all. the
languages of India. But what happens with
some of the Hindi-scholars is that instead of
assimilating Sanskrit, they swallow Sanskrit
words. And | am reminded of a man> who.
when he was told that almonds were a very
good food and a nourishing food, swallowed
almonds instead* of turning them into milk
and drinking that milk of almonds. In the same
way there are persons who-swallow Sanskrit
outright and produce a language which only
they or a few of their coterie can understand.
Here we want to develop a language-which the
common man can understand. The saints of
old age did some work and we can take a
lesson from/, them. They took Sanskrit words
anet modified them to suit the requirements of
the common man, and they had no shame even
in violating the Sanskrit grammar. But today
there are so many pandits, especially in tho-
Hindi language, who would prevent us from
doing this.

Then, Sir, another reason as to why we
should have this Commission is that the
Government today, in its anxiety to rush
forward, is collecting.
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together reactionaries. Take for instance this
recent Script Reform Commission of U.P. At
Lucknow they collected together not so many
servants of the people who had served
language and literature, but the Chief
Ministers. And they in their wisdom voted
against all nhe reform and the progress that
was made in the past ;0 many years. One
sister here in her innocent hope said that
Lucknow was able to evolve a Devanagari
script that would suit all the languages. That
was the only thing that they left out. They
said, "Well, let Hyderabad and the South try
that experiment.” But they simply decided and
voted against all the reform and progress that
was made by at least eight States of India.
And they simply said "Our script is
sacrosanct: let us not change it." They believe
that the Sanskrit script or the Nagari script is
there for the past thousands of years. But it is
not so. The script has been changing from
century to century. Not the scholars. no;t the
technicians, but the Chief Ministers gathered
together and they said "We feel confused."
One Chief Minister gets up and says "Well,
the scholars and the technicians differ from
each other; we feel confused and therefore we
d, not want to have any change." If the
destiny of the nation is in the hands of such
persons, then, Sir, | do not know where ewe
shall be. If the Hindi knowing people oppose
any reform in the Nagari script making it suit
even the tribal languages, | am sure that
Roman script is going to succeed not because
of opponents of Devanagari but because of
blind supporters of Devanagari. And | am also
sure that the Nagari script is bound to fail if it
is in the hands of some such scholars from
U.P. and other places. We have to so modify
our script as to suit all the various languages
of India. Therefore, Sir, if Governments are
going to adopt reactionary measures. | think
such a Commission would be the only
salvation.

Commission on
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although the English have gone, ihe English
language and literature and the knowledge that
we got from the English language must be
retained. 1 am in favour of retaining our
knowledge of English. 1 am in favour of
studying the English language and literature.
The English people may have gone, but what
we have learnt from them need not be
forgotten or given up. At the same time |
would like io point out that the Muslim rule is
no longer there, but the best literature of the
Muslims should continue to be here—Persian
and Arabic literature. There are great scholars
in India who study the Persian and Arabic
literatures, and they have made great
contributions to them. Why should we not
retain them so that we can establish our
contacts with the Near West—I don't want to.
call it Near East—with all the Muslim
countries there and in the northern half of the
African continent? The whole of North Africa
speaks Arabic or various dialects of Arabic.
Why should we lose the chance of having
contacts with them? | think that the terms of
such a Commission as this,, should be
enlarged, and we should have, as | said in the
beginning, a separate Ministry for the
languages, and culture.

SHRI T. R. DEOGIRIKAR ' (Bombay): Sir.
| rise to support the-Resolution moved by Mr.
Rama Rao, but | think the Resolution ought
to-have been a more comprehensive one.

SHRI RAMA RAO: There are already
complaints that it is too long.
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SHRI T. R. DEOGIRIKAR: A survey
of any language cannot be complete
unless we study its origin, develop
ment and growth. Mr. Rama Rao has.
excluded the study of ancient and'
medieval languages from his Resolu
tion, but fortunately the Government
has not done so. In Poona a Sanskrit
dictionary is  being compiled®
and the Central and the
State  Governments are helping the
compilation of this dictionary which is a
stupendous work and which will probably
take 10 or 15 years for its completion.
Similar  attempts are-
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[Shri T. R. Deogirikar.] going on
elsewhere, but we want a co-ordinated plan
lor the survey of the various languages in our
country. Sir, we have appointed a Planning
Commission. Why a similar Commission
should not be appointed for the survey of the
Indian languages, | can-enot understand. It is
improper to .neglect cultural or linguistic
aspects
of life. We dy not want to be a
nation  drifting along aimlessly to
wards an unknown destination. We
.have a rich heritage of centuries old.
The roots of our civilisation date back
lo the Dre-historic era. We have surviv
ed the onslaughts of various civilisa
tions not because we were a nation of
warriors, not because we were scienti-.flcally
advanced, not because we were

Commission on

exploiting the less advanced
countries,
but because of our particular outlook
<on life and learning. Our art, our

~philosophy and our literature are even today
matters of envy to others. A nation is
known by the art, philosophy ¢ or literature
that it possesses. | know .that a piece of art,
ora work of 'literature cannot be produced
to order, 'tout  certainly we can create
the circumstances in which we can give
ample scope to the development  of these
inherent tendencies.  Sir, | was hurt the other
day when | read in the newspapers that a sum
of Rs. 50, and that only for a year, was to be
granted to Shri Ajgaonkar of Bombay. | do
not want to question the propriety .of the sum
or of the individual, but it is a question of
our outlook and it is a question of our whole
approach to this problem.  Many worthy
people have died in poverty and many more
will die. It is said that the Goddess of
Learning is in rags and will continue to be in
rags. Whatever that be, does it .become us,
we who say that
our present is based on our past
tradi
tions? | thought to myself whether
Max Muller, MacDonald, Buhler,
Garbe and Deussen could have been
similarly treated in their countries.
Carlyle, in his famous book, ‘'Heroes
and Hero Worship' has said that if
the English were to be asked whether
they would give up Shakespeare or
India, they would Say that they would
give up India, and not Shakespeare.
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Look at the spirit of these people. Mr.
Rama Rao is not asking for Rs. 10 er Rs. 15
crores for the Commission to
look after the development of our
languages. He is simply asking for the
appointment of a Commission. He has
given a list of terms of reference. | have no
time to deal with the other terms of
reference, | would deal with only one
relating to vocabulary. Various non-
official agencies are doing this
adventurous work, but the terminology that
they have adopted is impossible to be
accepted even by scholars. Take for
instance 'cementt’. They have used the
word

vajrachooma ( 51 "WT) i witness
is pramana manav (STHTE HTT) ;
summon is avhanpatra (THMYT) ;

consent is pra-samvida  (EfERT)
blotting

paper is  masichoose( THT)
railway fare is ayomarg  bhatak
(3@t WwrEE) 5 holdall s
vishvambhar ( fFZT A7) ; practi-

cal botany is anushthanik

audbhidi (#Tqs31frs  dafafz) ;
Statistics is sankhyikee (TFea#Y),
We have got simpler and current words for
all these. Why discard them, | do not
understand. If Commission is going t, do
some such thing, that will make itself
ridiculous and laughable. | know, Sir, (that
we cannot develop our languages by merely
injecting queer words and phrases into them.
I will give an example. Our Constitution was
translated into various languages. When |
began to read the Marathi translation, T
thought | was reading something which was
neither Hindi, nor Marathi nor Sanskrit. My
friend. Mr. Gupte, is sitting here. He has
written a very good commentary on our
Constitution. He wanted to incorporate the
Marathi translation in his book. He got a
translation, and when Miat copy was given to
the compositors, they were | alarmed; the
proof-readers were flabbergasted and the
author himself fe" that he was in the
wilderness and he
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decided to drop the idea. ~ An object may be
good but it is not always useful. We must
develop our terminology and  vocabulary.
Such burdened translation will be of no use.
Shri Rama Rao is very much  afraid ol
words, it seems. He has "t asked the
Commission to translate bookg on Navy or
Air Force: or on atomic energy, elections,
protons or neutrons. It is a matter of regret
'ihat we.  who call ourselves independent,
have not as .yet produced any good book on
engineering, mineralogy, meteorology, sur-
,-gery, psychology and social sciences.
.Such works cannot be undertaken by
publication agencies. Who else can
undertake that task except the Government?

In the end. | want to make -certain
suggestions for the Commission if at all it ig to
be appointed. My suggest "ions are:

(i) A linguistic survey of the modern
Indian languages should be made.

(ii) A study of the ancient and medieval
languages and their .development should be
undertaken.

(iii) Our scholars and authors e.should
be kept alive.

'(lv) Handsome aid should be rgiven to
the institutions that are struggling for their
existence in this field.

(v) The compilation and pub-
lication  of encyclopaedias and
similar works of reference should :be
undertaken.

(vi) District and State Gazetteers should
be recast and brought eup to date.

(vii) The reprinting of old books that are
gradually  disappearing  :should  be
undertaken.

(viii) Inter-provincial and international
works of eminence in literature and
philosophy should be made available to us
in our « own languages.

(ix) The translation or epitomising of
books on economics, politics, sciences,
etc., in the Indian languages, should be
njndprtaken.
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In doing so foreign words should not be
replaced b> coining words which would
appear ridiculous. We can coin words but we
cannot make them current, just as we can take
a horse to the water but we cannot make it
drink. The words must be current, they must
be acceptable to the people, and they must be
easily understood. Let us not be very
dogmatic about them. If the Commission is
not to be appointed, let the Government come
forward of its own accord and accept some of
the suggestions which | have made. Sir, |
support the Resolution.

Indian Languages

SHRI K. D. MALAVIYA: Sir, in a
way | am sorry that | am unable to
accept the Resolution moved by my
friend Shri Rama Rao in connection
with the appointment of a Commis
sion, but | am not sorry that the
majority of the Members have sup
ported this Resolution. When |
heard the speech of my learned
friend Mr. Mazumdar, the other day

and today when some of the thought-
provoking suggestions came from my
friend Mr. Nag and from my learned
friend Dr. Kane and many others,
untutored and unlettered as | am in
the art and science of languages, 1
felt inspired and felt sure that we
were moving forward in regard to the
problem of development of
languages. In spite of the fact that | am not
able to accept this Resolution or that in many
respects | consider the Resolution not
necessary, | do feel that this House, as a
whole, on this occasion has contributed very
greatly to this important problem.

The subject-matter of the Resolution,
moved by my friend, has been discussed in
one or the other way on many occasions and,
therefore, it gives me an opportunity to briefly
deal with the items which have been
suggested for implementation by the mover of
the Resolution. Discussion on the Resolution
and the Resolution itself have concretised two
or three aspects of the language question as a
whole. Firstly, there is the policy and
objective aspect. Then, implementation of a
programme based on tha policy which is io
be pursued in
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objectives.  With regard to the
development of the national language and
the regional languages of the country as a
policy to be pursued, the Government have
already declared their basic desires and
intentions from time to time. The
Government Resolution on the occasion of
notifying their intention of establishing a
National Academy of Letters—the Sahitya
Academy as it is called—has indicated their
objectives very clearly, which are:

To work actively for the development
of Indian letters and to set high literary
standards;

to foster and co-ordinate literary
activities in all the Indian languages
specified in the Constitution; and

to promote through them all the
cultural unity of the country.

The programme itself, as indicated in the
Resolution, leads to the attainment of the
objectives desired by the Government. What
are those objectives? | would seek your
permission to amplify them, but before doing
so, | would like to suspend the trend of my
arguments which | am going to produce in
answer to many of the points raised by Shri
Rama Rao In his Resolution for examining
the general aspect of the speech. | would like
to say a few words about the suggestions
made by him, in the speech as a whole.
While | listened to him, | had the feeling that
in the frame-work or the outline, that he was
trying to draw up as an artist, of the Rup and
Afcar and the basic structure of language, he
was giving expression, generally, to my
personal views. It is true that there can be no
literature without a language and that the
language must be a living and throbbing one
in order to be in tune with the thought and
material content of the country. Our
language must
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into the programme of quickly developing the
national language of the country. | will take up
first the

question of the policy and
symbolise with the life and charactei
of the people of the country. If the
language is poor, it might reflect some
of the omissions in the character of
our people and 1 agree with him in
toto that our language must be rich..
How could we develop a rich language
and a powerful language which will
be truly called a national language,,
or a language of the people? It is a
delicate matter but one must speak
out and utter a note of warning to the
people against certain doubtful
tendencies developing around us. We
must not abstain from  assimilating
words  from  foreign  languages or
absorbing words of regional languages
into the national language if we really
mean to develop our language in the
right ~way. The national language
must necessarily reflect the basic con
dition of oneness of the country. What
I wish for ig the evolution of the
national  language in a rich ana
gorgeously multi-coloured
flowe
r
pattern reflecting clearly the diversity and
the basic unity of the country-1 ask our
literary men t, judge  the issue from a very
broad angle. Our countrymen living in
different regions. must  feel in tune with
each other by recognising the national
language in their own local medium of
expression wherever they go.  The national
language, Sir, should give to citizen the
psychological  satisfaction  necessary to
make him feel at home, howsoever distant he
travels in his  own country. In other
words, the disadvantage of the vastness of
the country should be compensated by
the word, and expressions familiar to the-
man, s, that the southerner feels at home in
Delhi and the northerner in. Travancore or
Kanya Kumari. | submit. Sir, that such a
condition of our national language can only
be attained when we get rid ourselves
of" certain  wrong notions of loyalty to-the
language and the culture of  the majority.
By that | mean that the national language
should borrow freely  and deliberately
words not only from the powerful
foreign languages including the English
language,  but from the regional languages
of the country also. The more we
absorb foreign  words, the more we
absorb-
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words from the regional languages, the more
we consolidate the unity of the country. The
more we do it the more solid will be the
foundations "that will be laid; and | say the
more -we do it, the more we serve the cause of
the language of the majority. As my friend
rightly said, the regional units of the country
will have to fall «in line, sooner or later, with
the regional languages of the country? | 'do
not like it and | shall be sorry when it doeg
take place and | wish it would not happen. But
it is perhaps coming to be true. And if it
comes, it is ail the more necessary for us to
see that the national language truly becomes
the language of the State in as short a time as
possible. | believe :the nearer the language of
the State is to the language of the region, the
greater the spiritual and th, material strength
of the country is developed and as a
consequence the stronger our nation would
become. Subject to what | have said, that is an
attempt at a pattern of regimentation at this
stage, in the act of making our national
language in tune as far as possible, "With the
regional languages. 1 do not believe in any
sort oi regimentation so far as the
development of languag-+es is concerned. Let
us make the language a; simple and mobile as
our masses wish it. It is not the few that
should forge a language from above, "tout the
people themselves create a language from
below. Some of the most dynamic poets have
been those who have broken the shackles of
conservatism in the use of words and diction.
They wrote the words that flowed from their
thought. There was no chiselling in between.
Of course. 'In times to come, there may be
modifications in the lines that were written
t>y the authors. But some of the best poems
have been written in the freest and the
simplest words and the rules and the shackles
of grammar did not 'bind them.
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I am sorry | digressed a little, but it was to
some extent deliberate, 'hecause | wanted to
express my personal opinion on this question.
There are many things in common between
me and the point of view ex-
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pressed by my hon. friend Shri Rama Rao in
his Resolution. | agree that the national
language should be a truly Hindi bhasha
although containing the vast majority of
words chosen by the majority of the country,
yet absorbing as many expressive words of
our regional languages as it Is possible for ug
to day. Only when we make up our minds on
this approach, we can march ahead with the
task set before us of building the language and
the literature and protecting our culture.

Indian Languages

Having said so much, | would now like to
resume my examination of the Resolution
moved by my hon. friend Shri Rama Rao, in
some detail. My friend asks for a Commission
of Enquiry. In my opinion, the appointment of
such a Commission is not necessary after the
Sahitya Academy has been constituted. It will
cause delay and | am sure no hon. Member in
this House wants any delay to occur in this
matter, as far as it is possible to avoid it. The
Conference of Letters held in Delhi on the
15th of March 1951, was sufficiently repre-
sentative to examine all questions in
connection  with  such  enquiries and
investigations. 1 do not say that exhaustive
enquiries or investigations were made by that
conference. But that conference was attended
by representatives before whom this question
of investigation and appointment of a
Commission was present. Subsequently as the
House knows, this conference adopted a
resolution which took steps to draft a
constitution and lay down the functions of a
national academy of letters. According to the
recommendations  of  thi;  conference.
Government have decided to set up a national
academy of letter called the Sahitya Academy
and Government's Resolution in regard to the
functions and the constitution of that
Academy has now been issued. The lists of
the State Government's nominees and of the
universities on this Academy have also been
received. The Chairman has been reauest-ed
to fix a date for the inauguration of the
Academy and it is hoped that this Academy
will soon start function-
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[Shri K. D. Malaviya.] ing. The conference
which created this Sahitya Academy dealt
with the proposals which were made some
Ave or six years before that conference,
proposals made by the Royal Asiatic Society
of Bengal, | think in 1945 or 1946. They
aimed at stimulating and promoting the
culture of the country by dealing with the
question of Indian languages, literature, and
philosophy and history.
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The whole question was discussed in the
Conference and as a result it was thought that
the establishment of the Sahitya Academy
should be the first step in this long
programme. The task of the Academy will
more or less be what is indicated by my friend
Mr. Rama Rao. Such an Academy, therefore,
is bound to serve the purposes of the
Resolution. The question of preparing
standard dictionaries and books of diction,
standardisation and preparation of autho-
ritative grammars, etc., can very well be
looked after both in the general and specific
aspects by the Sahitya Academy. Regarding
the preparation of school text-books, I may
remind the House that it is a State subject and
that it is they who have to create text-books
according to their own requirements and
environments of the region. The House, | am
sure. Sir, will agree with me that the right
given away to the State Governments, by this
House should not be withdrawn either in a
hurry or in our impatience. Nevertheless, the
Central Advisory Board of Education of the
Government of India made enquiries into the
question of text-books and has made certain
recommendations with regard to the pooling
of energies in the production of text-books as
between States of common languages and
needs. Apart from this, the Planning
Commission have recently also proposed—
and the proposal is likely to be accepted by the
Education Ministry—the setting up of a
Bureau of Research whose function will be to
make critical survey of the current textbooks,
to formulate sound educational criteria and
guiding principles for writ-
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ing text-books and to make a beginning with
the preparation of model text-books. It is
proposed to publish the findings of this
research body and to make it available both to
State-Governments and to institutions who-
have a desire to have those results.. Any
attempt at regimentation. I would, submit, Sir,
on a centralised pattern, is certainly not
advisable in this connection, although | admit
that the-directive principles behind the prepa-
ration of text-books may emphatically be
suggested to the State Governments. We will
thus see that there-can be no difference of
opinion between me and the hon. mover with
regard to the objectives. Of course,, there may
be some difference on the-method of approach,
as to how to-tackle the problem and there
should, Sir. always be scope for such differen-
ces so far as the method of approach-, is
concerned. There is no harm in-such
differences. If we have to tackle or if we want
to tackle these-problems in a particular way, ot
course there may be more than oneway.

With regard to the assessment of
work in this connection and in a gene

ral way, of course, | may say that
personal opinion about  assessment
of speed in the activity of persons
or a group of persons

is quite another thing. Each one of us is
entitled to have his opinion on-the work going
on before us in this, connection. We may or
may not be-working to the satisfaction of
some of our hon. Members, If we are not, we
should try to fill up the gap? but, Sir, may |
add here that by the-very nature of things, the
work of developing languages cannot be forc-
ed upon a nation in a limited space of time. It.
can certainly not be-rushed through. The
progress made will depend on the
environment and changes and various social
and economic aspects and the lessening of the
impact of urgencies that surround the country
in such transitional period. It seems to me, Sir.
that the develoment of art. language and cul-
ture takes place ordinarily under ex-
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treme conditions. Either there is a stabilised
prosperity in the country so much so that the
people as a whole predominantly pay their
attention to the problems involved round art,
lite-" rature and culture; or there is an extreme
crisis facing a nation under the impact of
which minds work and people move. I,
therefore, feel, Sir, that this allegation or this
suspicion that consciously or unconsciously or
through its inefficiency or other omissions, the
Government is not paying as much attention to
this problem as is necessary, is not quite
correct. In the very nature of things, problems
connected with the development of languages,
State or regional, literature and art. are bound
to take some time and if we do not properly
understand this and appreciate this, we are
bound to be impatient but | have nothing to
say to those who are impatient. It is not a bad
thing to be impatient in this respect. | do not
think, therefore. Sir. that there is any necessity
for the appointment of a Commission for the
purposes indicated in the Resolution. As |
said, the question has been prima facie
examined long ago but | agree that some sort
of a survey should be undertaken by a
competent body which will give us opinions
about the structure and content of our
language. | also believe that great efforts
should be undertaken to bring regional
thoughts and philosophy near each other by
inter language translation activities of our
various languages. Not only these, but other
activities like standardisa™ tion of grammars,
preparation of school text-books, study of
comparative philology of our regional
languages and national languages and all
matters more or less indicated in "the Resolu-
tion should be pursued with vigour. All this
will most presumably be undertaken by “he
proposed Academy of Letters. Even
presuming that this Resolution is accepted and
a Commission of enquiry is appointed—
though it is thought that it will be a new
suggestion as enunciated by the House—it is
likely to take time. We have already
taken
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certain decisions.  So far as personalities are
concerned, the House, | am. sure, is not very
much  concerned with this man or that man.
After all,. a group of people are going to
compose the body, whether it is called a.
Commission of enquiry or a sub-committee or
a high power committee nominated by
the Sahitya  Academy.. Besides, Sir, this
Resolution also will be before the Academy
and they will, naturally give very serious
consideration to the suggestions
contained therein. Let us all hope,
therefore, that the Sahitya Academy which
has-been proposed and which has covered
sufficient grounds in the  direction of prima
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facie examination of all those questions will
pursue  with  vigour the objective that
we have all in view. | do hope that my

hon. friend will appreciate this argument and
understand why | am not able to accept the
Resolution as moved by him.

I will, in the end, Sir, very briefly deal with
the few points  raised by the hon. Members
who have  mostly supported this Resolution.
| first take-up Mr. Mazumdar's  speech. |
welcome his approach because it is very
constructive. At any rate, | learnt a. lot from
it. | agree that a fresh linguistic survey
should be undertaken i after independence
had been achieved. I also, as | have already
stated,. agree with what Mr. Saksena said
that in the caseof  building the
national language-we should borrow freely
from  Tamil and  Telugu—not only from
Tamil and: Telugu but from other languages
of the country also.

To Mr. Mahanty | have not much to say
because, unfortunately, | con--sider his
approach rather destructive. I tried to find out
some suggestions, to take some lessons
and to pass-them on to the Sahitya
Academy, but | am afraid | could not find
any. He said something about Aryans en-
trusting their cultural heritage in the-hands of
Semetics. I do not know what this
process of entrustment was, but | do  know
how  health, happiness and prosperity
result  wheet-
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[Shri K. D. Malaviya.] great cultures and
great heritages fuse and result in something
bigger than when they were separate. Of
course cynics and fanatics wiH "t be
able to appreciate it.

SHRI S. MAHANTY:
fanatics, you forget.

SHRIK. D. MALAVIYA: Maybe
L put I have nothing more to add, Sir,
> except that | have tried to cover all
the points that were raised here and
what were mentioned in the
tion. 1will, if you will permit me,
; just speak in Hindi for two minutes.

SHRIC. G. K. REDDY
Member, Kaka Kalelkar has said?

SHRI K. D. MALAVIYA: | was just

going to refer to that. | shall speak
In Hindi and say how 1 feel about

some of the hon. Members who spoke
‘here.

= A ¢ e @ oaei
[ N & aw F gew F IR
e St w1 WY wrawr freet  Twr
g oy oA wTer wEar od R
"gwEr B FRo www § T 9w )
T PR wfgmery § war %
Tevw & wor 97 fwlr wwre W
AT &, AT T 7 U5 T DAY
ATHTL X F FqC TEF 219 q6d {T
T T AREATAT B GAAT G A v
' 9T q A ey € @ e
FTor gar faramr Y gt ot sarefiar
¥ AR TEET A wEATRT At A
| wt wifEd o =g S ot A @Y aic
I g A % fa=r 9

agi aF Amv IR} wifem ¥
faate 1 v 39 werT § wrdAEr
TR BTN 2, § 7w f Frawr
AR TR F ) T R aifge-
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frawt &1 a7 97 TR w1 BE
Ao A & | rATdRE 39 99 @y
¥ wq= FT WA
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#F o=y H aury wrerwrr F Sfeai
R dfre waei ¥ Sl 7 a@r
wsrdar FE f5 S afww wEanr
A &Y 77 T AW 9g FEFAT S |

[For English translation, see Appendix VI,
Annexure No. 89.]

The whole problem can be solved with the
ready and active support and co-operation
coming from those who consider themselves
experts and whom the country considers as
experts on this problem.

| have nothing more to say and | do hope
that after all that | have said, my friend Mr.
Rama Rao will withdraw his Resolution
leaving the whole work to be handled by the
proposed Sahitya Academy.

SHRI RAMA RAO: How much time, Sir.
shall I get to reply to the debate?

MR. DEPUTY CHAIRMAN: 15 minutes.

SHRI RAMA RAQO: Sir. may | compliment
the Deputy Minister for Natural Resources
and Scientific Research for his improved
performance? Last time when | was speaking
on my Resolution for a Commission to
enquire into the condition of the Indian litera-
tures | received a very chilling and
discouraging reply. The reply on this
Resolution is more hoDeful. more echeerful,
more encouraging. | would only hope that the
little that has been promised will be
performed. If my Resolution has helped to
canalise public thought on this question and to
act as a goad and a spur to the Education
Ministry, | should regard myself as having
achieved something indeed.

It is not a question of mere objectives and
principles, as the Deputy Minister has said. If
the objective is a right objective, the ap-
proach should be a right  approach.
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But | would respectfully submit that the
approach of the Education Ministry is totally
wrong. It is not. therefore, going to achieve
results. It is going to defeat itself. It will land
the Education Ministry in greater un-
popularity than it already enjoys, and it will
be letting the country down badly.

The Deputy Minister has charged us with
'impatience’. | am definitely impatient on a
question like this, a question of paramount
national importance, and | would charge the
Education Ministry again and again with
indifference to a vital question like India's
National language. | would advise him to read
that beautiful pros-Dectus of his and | would
say that there is nothing mentioned about the
development of languages, in the objects and
purposes of the Sahitya Academy. It contains
mere airy, fairy nothings; it speaks about
doing this and doing that, it passes on promis-
sory notes to generations unborn. | want to
know what this Government is doing here and
now.

SHRI K. D. MALAVIYA: You are unfair.

SHRI RAMA RAO: | am not unfair. | am
speaking the language of the people.

SHRI K. D. MALAVIYA: Which | do not
follow.

SHRI RAMA RAO: | feel that | am
speaking the idiom of the Indian National
Congress, the philosophy of Mahatma
Gandhi and the rationalism of Pandit
Jawaharlal Nehru. | am also emphasizing the
basic theories of our Constitution-

Mr. Malaviya's defence of the present
Devanagari script against the attack of Kaka
Kalelkar indeed frightens me. | have written
on that subject already. I am an Andhra and |
am prepared to give up our 2.000 years' old
script, if in return you give me a rational,
sensible and workmanlike script. Ministers
meet in Lucknow, they confabulate; they re-
ject the opinion of technical men and experts.
And now here we are
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[Shri Rama  Rao.] again in another
colossal mess. Is this the way of handling
a national probelm?
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When | asked a gentleman wl.o par-
ticipated in the Lucknow deliberations, he
said: "You South Indians may not after all
accept our script. Therefore, why should we
spoil our own?" Then why do you say at all
that Hindi is to be the national language of
India? Are you ashamed of it? Are you afraid
of it? If it is not so, then accept the logical
conclusion that you should also rationalise the
script.

As | said in my speech moving the
Resolution, one of the main purposes of my
Resolution is to stress the promotion of Hindi
as the national language of India and thus
fulfil the purpose of article 351 of the Con-
stitution; to promote Hindi not only as a
national but one of the major national
languages. | also want that the other Indian
languages grow up rapidly and truly represent
the ideology of the common man in this era
of democracy. Further, it is my desire, when
the States are going to be reorganised, that
the reorganised States should be charged with
this definite function, and that they must be
asked to attend to it solemnly and sacredly.

Sir. some of my friends here, who have
made irrelevant speeches, forgot that I have
said nothing about Government aid in this
Resolution. | have benefited by my
experience. Last time some people, including
Mrs. Munshi. who is not here, attacked me
that | was asking for literary patronage and if
it was so | was doing something wrong—
literature would be corrupted and prostituted.
That, however, was not my intention.

Suppose it was so. Why should we be
ashamed of it? It is our languages; it is our
State; it is our Government. And from
Governments which make Hindi the State lan-
guage, we have a right to expect that it will
carry out its constitutional obligations. We
must also encourage

[ COUNCIL ]

2044

private .munificence. Bernard Shaw in his
will left a major portion of his property for
the improvement of English spelling.
Churchill, as I told the House last time, spoke
of basic English at the height of the last war,
when he was fighting the battle of Britain.
Here after six years of freedom as Dr. Kane
has pointed out, what is our record? What has
the Education Ministry done and what are we
doing as a nation to carry out our
responsibilities?

Indian Languages

Sir. my suggestion for a Commission of
enquiry has drawn the ire of some Members
of this House. If you can "call for papers", if
that is the technical language, why not a
"Commission of enquiry" which is the tech-
nical language for saying that the time has
come that this country should have an
enquiry into this question? Why do they
quarrel about words?

In my Resolution, almost every aspect of
linguistic development has been covered and |
was expecting that friends would add and
subtract. | am indeed grateful to some of my
friends who are sitting behind, that, they
complained that my Resolution was not
sufficiently comprehensive.

order? That
I' never said

Can language be made to
was another question asked.

that language could be created by
anybody. Therefore Shri Agnibhoj's
criticism  on this  ground must be put into
agni. lonly said: that since language is

one of the most animate activities of
mankind, something has got to be done to
improve it. Itis not a clod of day. It has: a
soul and amind. Letus improve it.

Things have been arbitrarily done' in the
past in this direction. Akbar ordered that
Persian should be the-language of India, and
we had it the next day. The British said that
English should be the State language, and lo
and behold, that happened.. What would be
wrong if we in our day purposefully work for
the development of our languages? Sir.
actually within my experience. | have seen a
language created, given a»
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grammar, given a dictionary, given a new
diction also. The lady over there Shrimati
Angelina Tiga was referring, with her
experience of Chhota Nagpur, to the
development by missionaries of aboriginal
languages. In my own part of the country a
very distinguished scholar, Shri Gidugu
Ramamurthi Pantulu. wrote a dictionary and
a grammar for the Sav”ra language 1 see no
reason why such an attempt should not be
taken in hand, for other undeveloped langua-
ges.

As regards a linguistic survey, it is
overdue. Mr. Mazumdar made out a very
good case. | feel that if the homogeneity of
this country is to be promoted, we should
take that work in hand quickly. | find the
literature at present available on the subject
is not satisfactory.

Sir, | thank Dr. Kane, Dr. Kalidas Nag, and
Kaka Kalelkar in particular for the very
learned, distinguished and influential
support they have given to my Resolution.
I did not fly alark; I brought it before
this House with all the intensity of  feeling
and conviction of my lifetime.  In my boy-
hood there were raging controversies among
poets and scholars in Andhra, controversies,

linguistic and  literary. That spirit has kept
raging in my mind. We have
undertaken  certain duties of citizenship in

free India. I only wanted to awaken the
consciousness and slightly the conscience of
the Education Ministry.  Sir. as | have al-
ready said, the important characteristics of a
language are elasticity, expressiveness and
richness, and. above all. its capacity to keep
pace with the march of mind of the
common people. | have never pleaded for re-
gimentation; | pleaded for  co-ordina.-tion.
which is entirely different. It would be no
use Bengali or Tamil or any other language
marching ahead leaving others behind.  All
must go together.  What is the Central
Education Ministry  for? As a sen-
tinel, on the watch-tower, whatis it
doing to co-ordinate our efforts? This is the
question |  have raised and certainly it
becomes more ne-
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eessary, when we notice some abominable
things are being done in the name of
development of language by men like Dr.
Raghu Vira. | would refuse to go anywhere
near his dictionary containing ridiculous,
nonsensical and idiotic substitute words
which have been read out in this House. |, as
a Telugu man, would not accept them.
Cement is very good for me; what is
vajrachoarna?
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Sir, people speaking without the
slightest knowledge of historical tendencies or
of linguistic growth have talked as if
things  linguistic ~ were made to order as a
rule. I never said it. It has always been a
slow, natural development. The language
and literature of England have been compared
to the flow of a great river. | would
similarly compare  the development of the
languages and literar-tures of this country to
the flow of a great river. In the days of
Sanskrit we attained classic heights—
Everest heights.  The  mighty = Ganga
flows down; it comes to Hardwar. It is
where our development stands to day. How we
tame the river, how we make it navigable and
how in this age of revival we shall be getting
the best of the fertilising water, is  the pro-
blem that faces us. After all, do not
forget that man  has conquered nature. A
language can be improved at a forced pace,
as it were. A language can be the greatest
expression of the profoundest thoughts of a
nation in a generation. Language
provides the most solid and sound
foundation of literature.  So | want it, as |
have often said in  this House, that this great
age of democracy, the age of Jawaharlal
Nehru, should go down in history as a great
age of the Indian genius's efflorescence, an
age in which the literatures and the languages
of India received support from the State, | do
hope it will not be said of us that we failed in
our responsibility, having accepted it  under
the Constitution.

MR. DEPUTY CHAIRMAN: What are
you going to do with your Resolution? Are
you withdrawing it? Or do you want to press
it to vote.
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SHRI RAMA RAO: Well. Sir, | beg leave
to withdraw it.

The Resolution* was, by leave, with-
drawn.

SHRI M. MANJURAN (Travancore-
Cochin): But, Sir. should he not have the
leave of the House for withdrawing his
Resolution?

MR. DEPUTY CHAIRMAN: You are too
late. He has got the leave of the House.

RESOLUTION RE BASIC EDUCATION

SHRI D. NARAYAN (Bombay):

Y ®ro Areryer (FvaE) @ Sir. | beg
to move the following Resolution:

"This Council is of opinion that
Government should take early steps—

(@) towards the implementation of
the provisions of article 45 of the
Constitution of India; and

(b) to declare basic education as the
pattern of national system of education
to be hereafter established in India.

This Council is further of opinion that
Government should immediately establish
a basic education section in the
appropriate Ministry for co-ordinating and
circulating useful information to the States
with regard to basic education and for
serving as a liaison with training
institutions and educational departments."

dfYgq, T wfergt & sverd
& T2 F y9AT 47 Hrav AT IXATH
Fufeqs #3770 £ | T8 wewT der
wrar 2 go oft, F v AT £ fr

*For text of Resolution, see column No.
628 supra.
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